@1 TEM NO. 103

SUPREME COURT

COURT NO. 10

SECTION | X

OF I NDI A

RECORD OF PROCEEDI NGS

MAHARASHTRA STATE FI N. CORPN.
VERSUS
ASHK K. AGARWAL & ORS
(Wth office report )
was calle

Date: 07/03/2006 This Appea

CORAM :

HON BLE MR JUSTI CE ARUN KUMVAR

ClVIL APPEAL NQ(s). 3727 OF 1999

Appel I ant (s)

Respondent ( s)

d on for hearing today.

HON BLE MR, JUSTI CE R V. RAVEENDRAN

For Appellant(s)

M . Sant osh Paul ,

M. A

Adv.

K. Rao, Adv.

M . Raj eev Sharma, Adv.

M. MJ. Paul, Adv.

For Respondent (s)

UPON hearing counsel the Court

ORDER

e
behal f

find
t he

t hat in

on of

respondents. An

erefore, we

i nportant | ega

to have assi st ance

G over,

woul d li ke
M . Ashok

Seni or Advocate, present in the Court,

made t he foll ow ng

this matter no one has put in appear ance
issue is involved in the present appeal and, th
of an am cus curi ae. W have requested

to assist the Court in the matter and M. G over has



graciously agreed to do so. Let a set of paperbook be supplied to M. Gover by the counsel

for the appellant within two days.

List this appeal in the week comrencing from 20th of March, 2006.

The matter to retain its position in the cause-list.

(Satish K Yadav) (Phool an Wati Arora)

Court Master Court Master



